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THE DEPUTY MINISTER IN THE 
MINISTRY Or FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) to (e). Excluding 2 mills 
declared fit to be scrapped, IS COllOD textile 
mills were Iyin. closed at the end of 
January, 1969. Four of these mills have 
already been investigated under the Indus-
tries (Development and Rellulation) Act, 
1951, but since liquidation petitions in res-
pect of them are pendin. in the High 
Cuurt, action under that Act could not be 
taken. The affairs of four mills have 
recently been investillated by the Com· 
mittees appoInted under the Act mentioned 
above. After considerinll the report of 
the lovesti •• tion Committee. Government 
have appointed Authorised Controller under 
the above mentioned Act for one of these 
mills and the reports in respect of the 
remaininll 3 mills are under exa mination. 
The affairs of two mills arc under invest illa-
tion and further action will be consIdered 
after the reports of the Investigatiou Com' 
millees are received. While liquidation 
petition is pending in respect of one mill 
in the High Court, the cases of the remain· 
ing 4 mills arc being examined in consulta-
tion with the State Government. 

Trade Allre.menl. c .... dud.d by Slate 
Trading Corperatina 

2693. SHRJ P. M. SA YEED : 
SHRI MANIBHAI J. PATEL: 

Will the Minister of FOREIGN 
TRADE AND SUPPLY be pleased to 
state: 

(a) the names of the countries with 
which State Trading Corporation entered 
into agreements for the export of Indian 
goods during 1967-68 and 1968-69 so far; 

(b) the value of luch exporu year-wise; 
(c) how do they compare with thooe 

for the year 1966·67 ; and 
(d) the improvements broullht about in 

this Orlanisation during 1967·68 and 
1968-69 ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) The State Trading Corpo-
ratioo entered ioto agreement for exports 
of Indian Bood. with trading or8anilations 
aDd firms in tbe followin. couDlrica : 

Australia 
Austria 
Burma 
Belaium 
Bulgaria 
Canada 

.Ceylon 
Co 0110 
Czechoslovakia 
Damman 
Dubai 
Ethiopia 
Finland 
France 
Formosa 
G. D. R.. 
Germany (F. R. G.) 
Ghana 
Hungary 
Hongkong 
Indonesia 
Iran 
Iraq 
Israel 
Italy 
Japan 
Kenya 
Korea South 
Kuwait 
Lebanon 
Malaysia 
Muscat 
Nepal 
Netherland 
Nilleria 
New Zealand 
Phillipines 
Poland 
Rwanda 
Saudi'Arahia 
Sinllapore 
Spain, Sweden 
Switzerland 
Tanzania 
Thailand 
Turkey 
U. A. R. 
Ulanda 
United Kin8dom 
U. S. A. 
U. S. S. R. 
YUllollavia 
Zambia 

(b) 1967-68 
1968·69 

Rs. 23.57 crOTe.'. 

(upto 31.12.1968) Rs. 31 14 ero ... 
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(c! Exports in 1966-67 amounted to 

Rs. 30.99 crores. The value of export in 
1966·67 gained consequent upon devalua-
tion. In 1967·68, the export effort of the 
Cor poration was affected by a fall in 
exportable surpluses of ul u ~1 pro-
duels; further, there was 11 chanlle in the 
accounting procedure by which only exporls 
directly negot iated and implemented by the 
Corporation were taken into account. 

(d) Government appointed a Committee 
in May. 1968 to review the trading techni-
ques and methods of the State Trading 
Corporation and its organ;s3[ional structure 
with a view to taking necessary steps for 
further strengthening and improving its 
operational efficiency. The COtDmillee 
submitted its Inlerim Report in September, 
1968. The Interim Report emphasised the 
need to give early attention to organisa-
tional and systems aspects. Government 
have accepted these recomendation> and 
expressed their broad agreement with the 
views of the Committee in the Interim 
Report. The Corporation is implementing 
these recommendations. The final report 
of the Committee is awaited. 
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ExtellSlons ginn to Class I Officers In 
tbe Mlni&tryof Defence 

2695. DR. SUSHILA NAY AR : Will 
the Minister of DEFENCE be pleased to 
state: 

(a) the number of cases in 1968 in 
which extension or reappointment was lIivcn 
to Class I Officers who were going to retire 
at the age of 58 : 

(b) the names of such Officers: and 
(c! the reasons for their extension or 

reappointment? 

THE MINISTER OF DEFENCE (SHRI 
SWARAN SINGH): (3) to (C). The 
required information is being collected and 
will be laid on the Tablo of the House as 
soon as possible. 

N.C.C. In Tamil Nadu 

2696. SHRI CHENGALR·\YA 
NAIDU: 

SHRI IAJNA DATT 
SHARMA: 

Will the Minister of DEFENCE be 
pleased to state; 

(a! whether it is a fact that the Govern-
ment of Tamil Nadu have refused to accept 
the request of the Cent.e for re.i,ing the 
N.C.C. in th. State WIth Hindi words of 
command; 

(b) if so, the reacti.on 0l the Central 
Government ; and 

(e) the steps being taken by Govern-
ment to re;olve the deadlock? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI M. R. 
KRISHNA): (a) to (e). N.C.C. training 
is largely suspended in Tllmilnadu at the 
request of the St<lte Governmeot pending a 
decision on the State Government's proposal 
that the 'Words of Command' med in the 
N.C.C. units in the State should be changed 
from Hindi to Ensllsh. The correspondence 
which followed rests with a request to the 
Chief Minister to agree to the continuance 
of the SIO/lIs-quo Q,III. in this maller. 

"' ~ m it ~ mp;:r'f IIII"t III'n 
"Oftr 

2697. -tt ,,'" Sf1mT mIft: 
.n 1:11' ~. fiftntfi: 




